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Lastly, an hon. M em ber from 
opposite m ade a personal reference 
against me. In  this regard, I can only 
tell the House that m y last child is 
fifteen years old.

S H R I IN D R A J IT  G U P T A  : But 
how m any have you ?

S H R I R A M A V A T A R  S H A S T R I : 
Y o u  should collect information about 
your colleagues also.

12.45 h r s *
P E T IT I O N  R E  R E M U N E R A ­
T I V E  P R IC E S  F O R  A G R I ­
C U L T U R A L  P R O D U C E , R E ­
D U C T IO N  IN  P R IC E S  O F  
A G R I C U L T U R A L  IN P U T S , 

E T C .
S H R I D E V I L A L  (Sonepat) : 

I beg to present a petition signed 
by Shri R anjit Singh and others 
regarding rem unerative prices for 
agricultural produce, reduction 
in priccs o f agricultural inputs, in­
troduction o f crop and anim al in­
surance scheme, revision o f m ini­
mum wages, provision o f houses for 
agricultural workers, supply of 
essential commodities through pub­
lic distribution system, imple­
m entation o f rural em ploym ent 
schemes, replacement o f Land A cqu ­
isition A ct in the light o f experience 
and im plem entation o f land reforms.

M R . D E P U T Y -S P E A K E R : N ow , 
matters under R ule 377.

S H R I C H A N D R A J IT  Y A ­
D A V  (A zam garh ): Sir, in sup­
port o f this petition, more than 
ten lakh peasants have come from 
all over the country. W e had
invited the hon. Sp eaker................
(Interruptions)

M R . D E P U T Y -S P E A K E R : It
has nothing to do with this peti­
tion. Please do not record.

Now, matters under R ule 377.

j  M A T T E R S  U N D E R  R U L E  377

(i) A lleged  closure o f ind u stries 
due to cancellation o f  cake coal 
allotm ent. '
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(ii) I m p l e m e n t a t i o n  o f  N a t i o ­
n a l  C a p i t a l  r e g i o n a l  P l a n

S H R I R A M  S IN G H  Y A D A V  
(Alwar) : B ig cities 'h e  world over 
are exploding w ith  the pressure o f 
their own m agnetic pull. It is esti­
m ated that about 75,000 people are 
leaving the rural areas everyday to 
m igrate to towns and cities.

Delhi, the national capital, has 
also been subject to the intense strain 
o f  rapid urbanisation like Bom bay

••Not recorded.


